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(c) If no dcdtkHi hat becii taken to  far, 
the likely date by v h k h  a decbioo would 
be taken In tb b  ttw^rd T /  ‘

•
THE DEPUTY MINISTER IN THE 

MINISTRY OF WELFARE (SHRl 
GIRIDHAR COMANCO) : ( • )  Yc*. Sir.

(b) and (c). The (>fopoial to lodode 
Ttroanf in the list of Scbedukd Tiibat In 
Sikkim and West Beocal Aod U dakbh  In 
the list of ScKedalad Tribe* in JamiBa and 
Kathmir alont wHh ftinllar other propottlt 
b  Seioi cootideffd in the conteil of tha 
propotad compcehentlTe rtvltion of the liat 
of Scheduled Cailev and Scheduled Tribea 
can be dooe ooljr ihfough an Act of Parlia- 
meni In view of Artidet )4I (2) and 342 (2) 
of the ConMltutioo.

♦ »

F.daeatlnf Peo^e on EaflranaMntal 
Avareaeaa

4179. SHRl R.M BHOYC : Will the 
Miniacr of ENVIRONMENT AND 
FORESTS bt plaatrd to Mate :

(a) f a t h e r  any comprehentlvt acbeme 
h i t  been pfepared by GovtrmDant to tet up 
an infoftnatloo bank to dbteminate Informa* 
tion to educate people on the importanoe of 
cnvirooineotal cooaetvation; and

(b) if lo, the detaili therof 7

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRl Z.R. ANSARI) : (a) and
(b). No, Sir. H ow ew , the Depanmeot 
bat â  tchcme on Eo^irooment Education 
and Training under which the Department 
lupportt leininart, workthopa, trainint 
protrammea. eahibitioot, etsay and paintins 
competitiona. naturv tttidy toon  production 
and dittribotion of educational material etc. 
The Depanment tiao launched •  National 
Eovironment Awareneaa Campaign In July
I9S6 to crania envtronmental awareneat at 
all levels. In theaa endaavoura, tha Dapart- 
ment li ataitfed by two cf its inttltutk>nt» 
namely. Centra for Bnvfronment Education. 
Ahmedabad and the National Museum of 
Natural History, New Delhi and o thers..
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4110. DR. S. JAGATHRAKSHAKAN ; 
Wns the Minuter of FINANCE be plested 
to  state :

' ♦
( t )  tha deulls of luits filed by 

nationalised banks for recovery of loans 
during the last three ye*rs. bank-wise;

(b) whether any lapses for non-recovery 
on tha part of* officials or tiviog of 
unsecured loans have oooie to notice;

»

(c) whether responsibility in such c«tes 
has been flied; and

(d) if so. Regional, Divisional, xoosl
oflke-wise details thereof 7 ^

THE MINISTER OF STATE IN THE 
MINISTRY OP FINANCE (SHRl 
JANARDHANA POOJARY): (a) Reserve 
Bank of India regulaily m ociton the 
position of each bank in respect of ou(« 
standing balances in suit filed accounts. The 
informatioo, as readily arailabla, relating to 
the baok*wiae position of outstanding 
balances in respect of suit filed account! as 
at the end of 191). I9S4 and 1985 as 
fuinithed by RBI is given in the Statement 

•below.

(b) to (d). Grant of loans not secured 
othersiae than by personal gusraniee or 
hypothecatioo of asset created fiom the loan 
is not uncommon in ,banks* sdvances 
portfolio. In some cases even clean loans 
are sanctiooad. These by themselves do 
not constitute any lapse. However, on the 
basis of Instructions issued by RBI a rd  the 
eiperience gained by them over a period of 
tima, the nationalised banks have established 
norms and procedures in the matter of 
•anctioo of advances and recovery of their 
duas. LapKS, In observsnce of these are 
followed up for appropriate action against 
the staflT involved. However, system of data 
collect b n  In banks does not yield sepertte 
Informatioo about those relating:to  lapses 
In tha matter of making advances or 
effecting recoveries.

J!
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Oitisfafk/{M4 Aa/oiic#i f4JM ^ Accfittufg o f  20 M k m k n U  9<utk$
«

(Amount io Latb i of R upm )

S. No. Name of tbe Bank \ m 1984 1985

1 . '  Allahabad Biok 23«2 3778
#

5862

2. Andbra Bank 1418 1876 2548

3. Bank of Baroda 823) 10816
»

N A.

4. Bank of India T75I 9965 12936

5. Bank of Mabartabtra m s 4653 9822

6. Canara Bank W 2 9985 I2 .<M

7. Central Eiok of tckdla I64J9 214 a 26455

8. Corporaitoo Bank 113? I79J 2402

9. Dena B^nk 2706 5768 5900

10, Indian Bank m 6776 5944 9946

t l .  Indian Overteai Bank 235
4

3852 550)

12. New Bank of India 1670 2382 3(4J

13. Oriental Bank of Commrcc 314 1431 ' 2160

14. Punjab Naiional Bank 
*

10449 12759 17170

15. Punjab and Sind Bank 3182 N.A. 5924

16. Syndicate Bank 84JU 10611 134 JO

17. Uoioo Bank of India 5006 8676 N A.

18. United Bank of India 8240 9073 11970
t

19. UCO Bank 13065 11919 N A.

20. Vijaya Bank 2174 2483 3139

Derelopwtal of E t«drM lc ladMiIrr 
la O rllM

4181. SHRI CHtNTAMANI JfiNA i 
Will ih« PRIME M imSTBR b« p tm ed  to 
■t»(e ;

r  »m
( t)  wbetber O ritu  Oowranx nt b«v« 

rtquctted for establtebiaf t  ooU to o mo o -

iKlar* up« d<ck m f h i n l i  hi V.C.R.
•  otW f OMpOQCSUa lA tb«
iu t«  Ibfoocb Bltcfroaid Tratk tod  
Tfcbi>ok>fly D tv tkp tM sl G>rporttlon;

(b) |f io« clM dccitiott taken by Uaioo 
OoteraiDCQt ib«i0oo; and

(c) Govwemeei'a policy lo dtvtlop 
•lactrottk iodoatfy tai Oitaaa t




